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N.A.No.202/96 ’ Dakte of order: 18.2.1997

Amar Chand Sharma : Applicant

1. Union of India through Seneral Manager, Western Pailwavy,

Churchgats, Bombay.
2. Deputy Controller of Stoves, Weskern Failway, Ajmzr.

e« -Reapondents.

Mr.M.F.Gautam : Counzel for applicant

Mr.1TJ.D,.Sharm: : Counsel for vespondsnts

CORAM:

FEF HOW'EBELE MR .GOPAL TUFISHHA, VICE CHAIPMAILL,
Applicant Amar Chand Sharmz has £iled this appl

under S2c.19 of the Adminiztrative Tribunals Act, 1225,

for cancelling the leittezr Jatsed 17.5;96 (Annx.Al) by which Shri

Mohan T"izhan, Cowmpositor Gr.I, T.P.Prezz, Ajmer was called for

crzl  suitakility test for th: post of  Master OCr

Composing, 2cals F2.1400-2300. The applicant has furither

for a divaction te the rzspondsnis to izaus frezh notifi

wherein hiz name bz included for the tezt.

or oral guitabilitcy test for th: post of Master Craftazman

2. We have heard the lzarned counszel for the pavtizz and

have cavefully pesrussd the rscords.

. Thz zapplicant's case i3 ©

hat he was initially appointsd

as Thallazi on 22.5.1967. Thzreafter h: was promotsd as

Compositeor Gr.I, acals Fg.1220-2040. It iz stakbed that ths

applicant iz senior to Shri Mohan Fighan. The ap

alongwith Shri Mohan Uishan, Compositor Gr.T and several

were callezd to zppeav in the oral suitability teat £or the

of Master Craftsman in the grade Fa3.1400-23200. Thz applicant

(w

he svitabilicy test on 15.1.96. Shiri Mohan

C,,»KN)‘e‘M app=arzd in
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e on 1.6.95 vide Annx.Al.

was subjected to Ehe aforezaid

[

Howzver, the gedings were cancszlled by an crder dztsd

in
]
b
=
(]
1
1t}

22.1.97 (Annxz.P4). The pozition which em2rg:z now a2 evidenced
by this letier Jdated 22.1.97 iz thab the applicant has been
called for suitakility test before Zhri Mohan Ilizhan, hkecauss2
his name figursz in the lizt-A znd if thez applicant iz not akle
to clezar the oral suitability test then only Shri Mohan Uishan
will be callsd for the aforeszaid tezt. W2 ave of
the grievance of the applicant 2tands already rvedrezsed. This

O.A iz, therefore, dizmizeaesd. Mo order a2 ©o costs.

C*f[f\”?v‘{ _

(O.P.Sharma) o ’ (Gopal KRrishna)

Administrative Membeir. . Vice Chairman.



